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Dated at Chennai on this the 26th day of June, 2025 
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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE AT CHENNAI 

O.A No. 84 of 2022 (SZ) 

In the matter of: 

East Kamaraj Nagar (North) 

Residents Welfare Association 

Represented by Mr.M.N.Mahendar 

Secretary 

No.14, First East Street, Kamaraj Nagar 

Thiruvanmiyur 

Chennai-600 041 

Email: mahendarmn@gmail.com 

V/s 

1. The Commissioner, 

Greater Chennai Corporation Ripon Building 

Chennai - 600 003 

Ema II: Commlssloner@chennaicorporation.gov .in 

2. The Managing Director 

Chennai Metropolitan Water Supply 

and Sewerage Board (CMWSSB) 

75, Santhome High Road, 

Pattinapakkam, Santhome, 

Raja Annamalai Pu ram, 

Chennai - 600 028 

Email: cmwssb@tn.gov.in md@cmwssb.in 
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Zone - XIII, Greater Chennai Corporation 
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4. The Area Engineer/Executive Engineer 

Area - XIII, Chennai Metropolitan Water Supply 

and Sewerage Board (CMWSSB) 

No.42, 1st Main Road 

Indira Nagar, Adyar 

Chennai - 600 020 

Email: cmwssbarea13@gmail.com ... Respondents 

AFFIDAVIT FILED BY THE APPLICANT 

I, M.N.Mahendar, aged about 69 years, Secretary of East Kamaraj Nagar (North) 

Residents Welfare Association, having office at No. 14, First East street, Kamaraj Nagar, 

Thiruvanmiyur, Chennai-600041, do hereby solemnly affirm and sincerely state as 

follows: 

1. I hereby state that I am the Applicant in the main application OA.84 of 2023 (SZ) 

and I am well acquainted with the facts and circumstances of this case, therefore 

I am qualified to swear th is Affidavit. 

2. I hereby state that on 28.04.2025, this Hon'ble Tribunal had passed the follooing 

order directing the applicant to get instructions on installation of HP motor, the 

relevant extract is as follows: 

" .. 1. Earlier on 08.01.2025 the applicant was directed to get appropriate 

instructions from their client regarding the contribution they can make towards 

purchasing the150 HP motor instead of the 20 HP which is already installed by the 

Greater Chennai Corporation (GCC). 

2. The GCC has already carried out the directions issued by this Tribunal 

addressing the issue of the applicants. If the applicants are not satisfied and they 

insist on a specific capacity of motor it would be appropriate for them to contribute 

towards the same and it was the GCC to get it installed. Even after the said 

direction, they have not got any instruction in this regard .. " 
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3. I hereby submit that subsequent to the direction of this Hon'ble Tribunal, the 

Applicant herein had approached M/s. Balu & Associates for the purpose of ,. 
~ 

conducting a study on the Rainwater Disposal system at Kamaraj Nagar (East) 

Thiruvanmiyur, Chennai (private) and they had provided a Report dated 

16.06.2025, wherein they had suggested that 3 Nos. 100 Horse power (HP) motor 

would be required for disposal of water clogging. 

4. I hereby submit that the based on the above-said Report dated 16.06.2025 

provided by Mis. Balu & Associates, the Applicant herein had given a 

representation dated 17.06.2025, requesting the 3rd Respondent for installation of 

higher power Hp motor, which was duly acknowledged by the 3rd Respondent 

herein. The Copy of the Representation dated 17.06.2025 along with the Report 

dated 16.06.2025 provided by M/s. Balu & Associates regarding the rainwater 

disposal in East Kamaraj Nagar (East), Thiruvanmiyur, Chennai is annexed 

herewith as Annexure A1. 

5. I hereby submit that the Report dated 16.06.2025 provided by M/s. Balu & 

Associates clearly states that the existing volume of the present collection well is 

inadequate and therefore there is a need for installation of the higher power HP 

motors. 

6. I hereby submit that the Applicants herein after consultation with the members of 

the Association would humblysubmitthatthey would be able to contribute a sum 

of Rs. 1,00,000/- (Rupees One Lakh Only)towards the purchaseofhigherpower 

Hp motors. 

7. I hereby submit that upon installation of higher power motors as suggested in the 

Report dated 16.06.2025, the Applicant association believes thattheywill notface 

water logging situation and they shall reserve their right to approach this Hon'ble 

Tribunal as and when the issue arises. 

For East Kamaraj Naga h) Residents 

____ ecretary 

' 
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Therefore, in these circumstances, it is prayed before this Hon'ble Tribunal that this 

Hon'ble Tribunal may be pleased to take this Affidavit on record and pass any sudl 

furtherorders as this Hon'bleTribunal may deem fit and proper in the interest of justice 

and thus render justice. 

Solemnly affirmed at 

Chennai on this the 20th day of 

June,2025 
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For East Kanar~ Nagar (Norjh) Residents Wellare Association 

)~ ~ 
Before me, 

u:t-¾~) 
Advocate, q,enn 

C'-ti~l~ty) -~ 
No Uf~ ~ '1' , 
~VAY-.,,,. f te...-{,.i) . 
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Office - KNS Law Chambers <office@knslawchambers.com>

Serving of Affidavit by Applicant in O.A. No.84 of 2022
Office - KNS Law Chambers <office@knslawchambers.com> 26 June 2025 at 19:11
To: commissioner@chennaicorporation.gov, cmwssb@tn.gov.in, md@cmwssb.in, dcworks@chennaicorporation.gov.in, cmwssbarea13@gmial.com,
ssjtnpcb@gmail.com, dshanmuganathan@outlook.com

Dear Sir/Madam, 

Please find attached the Additional Affidavit filed by the Applicant in O.A. No.84 of 2022 (SZ) before the Hon'ble
National Green Tribunal (SZ). Kindly acknowledge the receipt of the same. 

Regards, 

T. Kiran Rani
KNS Law Chambers.

East Kamaraj Nagar June 2025 Affidavit.pdf
2028K
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